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SUPREMECOURTOFINDIA
RECORDOFPROCEEDINGS

CIVILAPPEALNO(s).1609-16100F2001

DULHINPADHARODEVI Appellant (s)
VERSUS
INDRAJEETTIWARY & ANR Respondent(s)

(With prayer for interim relief )

Date:29/11/2007 These Appeals were called on for hearing today.

CORAM :
HONBLEDr.JUSTICEARIJITPASAYAT
HONBLEMR.JUSTICEP.SATHASIVAM

For Appellant(s)
Mr. Akhilesh Ku m ar P a ndey,Adv.

For Respondent(s)
Mr. Ugra Shankar P rasad,Adv.

UPON hearing counsel the Court made the following
ORDER

The cases are adjourned by two weeks.

(S. Thapar) (Vijay Aggarwal)
P S to Registrar Court Master



